
 
 

GOVERNMENT OF INDIA 
MINISTRY OF PORTS, SHIPPING AND WATERWAYS 

LOK SABHA 
UNSTARRED QUESTION NO- 3112 

ANSWERED ON – 09/08/2024 
 

SEA EROSION 
 
3112. SHRI VISHWESHWAR HEGDE KAGERI: 
 

Will the Minister of PORTS, SHIPPING AND WATERWAYS be pleased to state: 
पȅन, पोत पįरवहन और जलमागŊ मंũी 

 
(a) the action plan regarding control of the sea erosion along coastal line in 
Karnataka; 
 
(b) whether the salt is extending its coverage area in the rivers entering the Arabian 
Sea, if so, the details thereof; and 
 
(c) whether the Government has conducted any study/report made in this regard, if 
so, the details thereof and if not, the reasons therefor? 
 
 

ANSWER 
 

MINISTER OF PORTS, SHIPPING AND WATERWAYS 
(SHRI SARBANANDA SONOWAL) 

 
(a) The Government, through the National Centre for Coastal Research (NCCR), 
has undertaken the assessment of shoreline erosion along the Karnataka coast and 
observed that 50.1% of the coast is stable, 26.2% of the coast is accreting (growing) 
and 23.7% of the coast is eroding. Accordingly, NCCR has taken up the task of 
preparing the Shoreline Management Plan (SMP) based on the Coastal Regulation 
Zone Notification (CRZ Notification) under the Environment (Protection) Act, 1986, to 
support the state governments in addressing coastal erosion issues and support long-
term sea erosion protection works by considering stakeholder requirements in a holistic 
way. 
 
(b) & (c)  A ‘Hazard line’ has been demarcated by the Survey of India (SOI) taking into 
account the extent of the flooding on the land area due to water level fluctuations, sea 
level rise and shoreline changes (erosion or accretion) occurring over a period of time. 
The Coastal Zone Management Plan (CZMP) is being aligned with the CRZ Notification 
which shall contain the parameters as listed including High, Medium and Low erosion 
stretches for such erosion prone areas and Shoreline Management Plan is being 
prepared for such erosion prone areas. 
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